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3t I ART0 §S (ORAM): Helgd, § HEEY We §RT IBY Y fAuy
A WA B Hdg bRl gl

it IRTIOT STt GETRAT (RIONeI): AEGy, # Wt A9 9ew g§RT SoIY Y
g 4 g $ dag dRar gl

it RS R (SR USY): HEIGT, H Al AT WS §RT S8 U fawy
A WA Bl Geg bRl gl

sihelt wufoRr S (@& Uew): "elgy, # ff A e §RT SelV Y
g 4 W $ dag dal gl

DR. VIKAS MAHATME (Maharashtra): Sir, | also associate myself with the
mention made by the hon. Member.

SHRI KAMAKHYA PRASAD TASA (Assam): Sir, | too associate myself with
the mention made by the hon. Member.

MR. CHAIRMAN: Seventy-Third and Seventy-Fourth Constitutional Amendments
are very clear that the money should go directly into the account of the Gram
Panchayats. So, this has to be taken note of by all States.

Need to set up the International Disaster Resilience and
Risk Management Institute in Odisha

SHRI PRASANNA ACHARYA (Odisha): Sir, recently, a Convention, under the
auspices of the United Nations, was held in Delhi to combat desertification. Our hon.
Prime Minister, who addressed the Convention, invited countries across the world to
join Coalition for Disaster Resilient Infrastructure.

Sir, you would be astonished to know that every year in the world around 60,000
people die because of natural calamities. In our country also, many parts of India,
including my State, Odisha, get severely affected by natural calamities every year like
cyclones, avalanches, floods, earthquakes, droughts, Tsunami, etc. Serious losses to
life and property occur every year. Particularly, States like Odisha are regular victim
of such vagaries. You would be astonished to know that during the last Century, in
the hundred years, Odisha was hit 78 times by different types of natural calamities,
including cyclones. Not only our economy but our social fabric is also disturbed for
that reason. Just in the last two decades, Odisha has witnessed many cyclones, storms,
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namely, the Super cyclone of 1999, the Phailin, the Hudhud, the Titli, the Fani and,
recently, the Bulbul.

Sir, Odisha, of course, has learned many things out of this. Now, Odisha
Government's well-planned efforts to tackle such challenges have been applauded
world over including the United States. Under the leadership of Shri Naveen Patnaik,
the Odisha Government is dealing with this very efficiently.

Like Odisha, there are other States also like West Bengal, Tamil Nadu, Andhra
Pradesh, Kerala, Uttarakhand, Gujarat, Himachal Pradesh, North-Eastern States which
are victims of natural calamities like cyclones, floods, avalanches, etc.

Sir, we can reduce disaster deaths through earlier correct prediction, having
resilient infrastructure and response system. Therefore, my suggestion to the
Government would be this. The Government should set up an International Disaster
Resilience and Risk Management Institute which would offer a platform for academics,
students and experts to do research and development in tackling disaster in a new
and innovative manner. Therefore, in my opinion, Odisha would be the best State for
such an institute, which the Government of India should set up. Thank you, Sir.

DR. SASMIT PATRA (Odisha): Sir, | associate myself with the mention made
by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | too associate myself with the
mention made by the hon. Member.

MR. CHAIRMAN: Shri P.L. Punia, not present. Kumari Selja and Shri Ripun Bora.
FARY Siero (BRATOM): AR, oMU J91 fhaen eed <
sit wwmafer smuel 31 AT ok st Rya aRT St &1 v e

Illegal mining in various parts of the country

FARY AT (SRATN): gAIE UG HEIGY, H AUBT &4 BAR < A Sl
3qY WA Bl VBT §, SADI AR AIPE BRAT AEAT g1 W, 2018-19 H 1,15,492
%9 illegal mining % 9T T € R A gd N W1 @ Tl W A USY gRAWN
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